TO BE PUBLISHED IN PART IT SECTION 3(ii) 0$'THE'GAZETTE OF INDIA

GOVERNMENT OF INDIA
MINISTRY OF FINANCE

( DEPARTMENT OF REVENUE AND IFSURANCE)

New Delhi, %

NOTIFTCATION
ITRGUME-T AX

In exercise
of Sect

N0.950 (F. NO,404/116/75-1mcc)
by sub-alause (iii) of clause (44)
Aet, 1961 (43 of 1961),
S/Bhrl T. B.Ablchandani, H.S.R20, B.N. Sani
R.N.Bhadgaonkar, Mani Rajagopalan, K,.H.Bhuf
P.Narayanan who are Gazetted Officers of %
to exercise the powers of Tax Recovery Off

2e The undermentioned Notifications by
Gazetted Officers mentionsd against ecach N
the functions of Tax Recovery Officers, sh
-and when the Gazetited Officers mentioned 1
charge as Tax Recovery Officers,

Notification No. and date -

the Central Governi

pe 4th July, 1975.

of the powers comferred
.on 2 of the Income-tax
nent hereby authorises, .
gni, N.K,Bam, T.M.Khadtare
raney, L;K,A%havle and

1¢ Central Government,
cers. under the said-Act,

rintue of which the
ptification, performed
h1l stand cancelled as
n para 1 take over

D'es'bf,dfficers

187%? oN 0w 404/1/70-ITCG) dated Shri M.S|s Mamdapurkar

3 670 o :

81 (F. No.404/51/71-1ch) dated  S/Shri H.V, Satnis, K.A.Pansare,
15371 o P, Babapasad,

635 (¥,No, 404/159/74~I cc) s/shri ¢.Scommsekharan,
dated 15,371 - AlLs; Ahuja.

464 (F N0 404/15/T3-1TCE ) S/Shri M,P, Gopalkrishnan,
dated 10.9.T73 M.SQNevraKar

142 (F.N0.404/51/71~1TCC) Shri G.T}. Hemmani

dated T.5.71 '

118 (¥,N0.404/232/72~1TCC) Shri J.W. Paithanker

dated 20.6.72

32 This Motification shall come into fd
the date the Officers in para 1 take over

8 /e

rce with effect from
as Tax Recovery Officers,

|
i

ggarwal)
e Government of India

(T.Ra 4
Deputy Secretary to ih

The Ma“ager
Government of

India Press,
Kew Deihi, : _

Contd...“..“/z



No. 950 (F.N0.404/116/75-ITCC )

!

Copy forwarded to :-

e All Commissicmers of Income-tox. _ ;5% -
2, All Directors of Inspection including DI (OxMS) (5 coples),
3. The Director. IRS (PT) Staif Coliege, Kagpur,
4. The Comptroller & Audi or General of India, New Delhi
(25 copies),
5¢ The Chief Secrs t%ry; Govt, of Maharschira, Bombay,
" 6, The Accounbant General, Maharashira, Bomhay.
7. ©Shri P,H, Ramwchandani, Joint Secretary and Iegal Adwlser,
Ministry of Jaw, New Dalhi.
8, All Sections/Officers in CEDT.
9. Dulletin Section (5 copies).
10 . G'ua-rd_- Fi le [ :
11. The Commissioner of Income-tax, Bombay City I, Bombay,

e Selios

Deputy Sacretary to the Government of Iqﬁia

—




